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ernment employees are not being ad-
ju ted even on collateral evidence; and 

(d) if so, how ar it will be possible 
fo'r the Pay and Accounts Officers to 
reconcile th faulty accounti? 

THE MINISTER OF $'TATE IN THE 
MINISTRY OF FINANCE (SHRI 
JAGANNATH PAHADIA): (a) After 
the departm ntalisation of accounts 
which has been implemented in phases 
from 1-4-1976, tbere has been a signi-
ficant imprevement in the state of 
Provident Fund accounts which were 
transferred to the departmentalised 
ccounts offices in incomplete and un-
tisfactory state. This has been 

possible as a result of vigorous eIIorts 
made by me Controllers of Acaounts. 
Pr !Ulhably reference to Accountants 
General in the QuestIon is intended to 
mean Controller ot Accounts in 
variou Ministries/Departments of the 
Government. The accounts are now 
almo t current and annual statements 
(t.f accounts for the year 1978-79 have 
been issued to die subscribers in 
nearly all the cases. 

(b) Since the payment and account-
ing functions' are integrated after de-
partmentalisation, there i:> no diffi-
culty in proper maintenance of Provi-
dent Fund accounts. 

(c) Where satisfactory collateral 
evidence was produced, there has he n 
no difficuRy in adjustment of missing 
credits. fn- certain cases, however, 
nquiri s have to b made from the 

Drawing & Disbursing Officers before 
adjustment. In cxder to facilitate ex-
peditious adjustment of missin.g 
credits, !he Pay & Accounts Officers 
in the Ministries/Departments ha ve 
been delegated tensive powers to 
adjust them on the basis of collateral 
vid nce; the Controllers of Accounts 

have also been . delegated powers to 
make adjus ment on the basis of 
affiaavits, wher ver collateral evidence 
is nOlt forthcoming. As a result, a 
substantial numb r ot missing credits 
h'eady 1and adjusted. 

(d) conciliation of accounts is a 
continuin process and h Pay and 

Accounts Officers would be able to 
complete all th accounts 0 availa-
bility of satisfactory collateral evi-
dence. 

Export of Jar ry 

*78. SHRI P. RAJAGOPAL NAlDU: 
Will the Minister of OMMERCE AND 

IVIL SUPPLIES" be pl~as d to state: 

(a) whether jaggery i bing ex .. 
ported to other countri s; and 

(b) if so, to which cOu!ntries? 

THE. MINISTER OF COMMERCE 
AND' . STEEL AND MINES AND 
CIVIL SUPPLIES (SHRI PRANAB 
rfUKHERJEE): .(a) Yes, Sir. 

( b ) J aggery is 'being exported n'lain-
ly to the Gulf Countries, USA, 
Canada, MalaYSia, Singapore, Nepal, 
omalia and U.K. 

etting up of N(tliional Baak for Agri-
cultural and Rural De'Yelopm,ent 

*79. SHRI K. MALLANNA: \Vill the 
Minister of FINANCE be pleased to 
state: • 

(a) whether there i.s any proposal 
under the consideration of Govern-
ment to set up a National Bank for 
Agricultural and Rural Development; 

(b) whether any Reserve Bank 
Committee was also et up to review 
arrangements fOr institutional credit 
for aaricultural and rur8.1 develop-
ment; and 

(c) if SO, the detail regarding the 
recommendations by this committee in 
this reiClrd? 

THE MINISTER OF FINANCE AND 
INDUSTRY (SHRI R. VENKATA-
RAMAN): (a) to (c). Yes, Sir. On 
March 30, 1979 the Reserve Bank of 
India set up a Committee under the 
Chairmanship of Shri B. Sivaraman 
to undertake a review of the institu-
tional 'arrangements ior rural credit 
to bring about the necessary im.prove-
ments. The Committee submitted an 
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